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diplomatic relations with a regime 
which fails to observe even ele
mentary  decencies in its inter
national relations and diplomatic 
behaviour.”
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Mr. Speaker: Nobody  is objecting 
to  leave being  granted.  Leave  is 
granted.

Now, the Finance  Minister is re
plying to the General Budb&t debate 
at 3 p.m .; so, after his reply we shall 
take up this. It may be round about
4 o’clock; it will be taken up imme
diately after the  Finance Minister’s 
reply.

12.22 hrs.

PAPERS LAID ON THE TABLE

Annual Report of the Indian Insti

tute or Technology,  Bot̂ bay, for 

the year 1965-66.

The Minister of Education (Dr. Tri- 
guna Sen):  Sir, I beg to lay on the 
Table a copy of the Annual  Report 
of the Indian Institute of Technology, 
Bombay, for the year 1965-66. [Placed 
in Library. See No. LT-611/67].

Annual Report of the  Employees’ 

State Insurance  Corporation tor 

the year 1965-66 and Notifications 
under Coal Mines Provident Fund 

and Bonus Schemes Act, 1948.

The Minister of State in the Minis
try of Home Affairs  (Shri  Vldya 
C ha ran Shnkla): Sir, on behalf  of 
Shri Lalit Narayin Mishra, I beg to 
lay on the Table—

(2) A copy each of the follow
ing Notifications under section 
7A of the Coal Mines Provi
der! Fund and Bonus Schemes 
Act, 1948; —

(i) The Andhra Pradesh Coal 
Mines  Provident  Fund 
(First Amendment)  Sche
me, 1967, published in Noti
fication  No. G.S.R. 743 in 
Gazette of India dated the 
20th May, 1967. [Placed in 
Library.  See No  LT-812/ 
67],

Cii) The Rajasthan Coal Mines 
Provident  Fund  (First 
Amendment) Scheme, 1967, 
published  in  Notification 
No. G.S.R. 744' in Gazette 
of India  dated  the 20th 
May, 1967. [Placed in Lib
rary. See No. LT-613/67].

(iii) The Neyveli Coal  Mines 
Provident  Fund  (First 
Amendment) Scheme, 1967, 
published  in  Notification 
No. G.S.R. 745  in Gazette 
of  India  dated  he 20th 
May, 1967. [Placed in Lib
rary. See No. LT-614/67].

(iv) The Coal Mines Provident 
Fund  (First  Amendment) 
Scheme, 1967, published In 
Notification No. G.S.R. 777 
in Gazette of India dated 
27th May, 1967.  [Placed in 
Library.  See No. LT-815/ 

67],

Sixteenth Report of the Union Pub
lic Service Commission and  All 

India  Services  (Medical  Atten

dance) Amendment Rules, 1987.

Shri Vldya Charan Shukla: Sir, 
beg to lay on the Table—

(1)A copy of the Annual Report  (j) A Copy each of the follow-
of the Employees’ State In- ing papers under article 323
surance  Corporation for the (i) 0f the Constitution: —
year 1965-68,  under section
36 of the  Employees’  State (i) Sixteenth  Report of the
Insurance Act,  1948. [Placed Union Public Service Com-
m Library. See No. LT-610/ mission for the period 1st
47]. April, 1965, to 31st March,


